NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

TP No. 111/397 393/NCLT/AHM/2016 (New)
CP No. 79/397 398/CLB/MB/2015 (Old)

Coram: o Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
' MEMBER JUDICIAL

Name of the Company: . Rajiv Nahar & Ors.
' ! V/is. _
Aeon Housing Pvt. Ltd. & Ors.

Section of the Companies Act: Section 397-398 of the‘__‘_‘Compﬂanjgéme\ct, 1956

S3.NO. NAME (CAPITAL LETTERS) _ DESIGNATION .__-REPRESENTATION* _ SIGNATURE

1. jﬂdlu JEHcfm, - RDdvOoceate %rr Yeb-tonznt O

Respondents.

Rejoinder filed.

- Pet1t1oner shall give copy of the rejoinder to the Respondents and ﬁle proof of

Service.
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RAVEENDRA BABU
MEMBER JUDICIAL

List the matter on 11.08.2017 for final hearing. - i\
Bl

Dated this the 19" day of May, 2017.




